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MR. SPEAKER: Mr, Harikesh
Bahadur, you wanted to make a
gubmission.

SHRI HARIKESH BAHADUR
(Gorakhpur): Sir, I wanted to make
only this submission that we are not
going to discuss the Demands for
Grants of the Ministry of Commerce.
That is why, I want to say at this
stage.. . (Interruptions)

MR. SPEAKER: I have allowed him,
Mr. Harikesh Bahadur, you give me a
notice under rule 377. 1 will allow

it

Mr. Anjiah,
DeTarLEp DEMANDS FOR GRANTs OF
MINISTRY OF LLABOUR FOR 1980-81

THE MINISTER OF STATE IN THE
MINISRTY OF LABOUR (SHRI T.
ANJIAH): Sir, I beg to lay on the
Table a copy of the Detailed De-
mands for Grants (Hindi and English
versions) of Ministry of Labour for
1980-81. [Placed in Library See No.
LT-1133/801.

DeraiLep DEMANDS FOR GRANTs OF
MmisTrRY oF SociarL WeLrare 1980-81.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): Sir, 1
beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi
and English versions) of Ministry of
Social Welfare for 1980-81. [Placed
in Library, See No. LT-1134/80].

12.08 hrs,

SITUATION ARISING OUT OF RECENT
FLOODS IN VARIOUs PARTS OF THE
COUNTRY

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

MR. SPEAKER: The statemen? by
the Minister of Irrigation in response
to Calling Attention regarding situa-
tion arising out of recent floods in
v arious parts of the country consists
of eight pages. The Minister has re-
quested that he may be allowed to
read g gist of the statement and to
lay th. statement on the Table.
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This is in accordance with the past
practice and I have aflowed the
Minister to read the gist of his state-
ment and to lay the statement on the
Table.

Copies of the statement by the
Minister have been made available
to the Members concerned.

Shri K. M. Madhukar may now call
the attention,

SHRI HARIKESH BAHADUR
(Gorakhpur): Sir, on a point of
order.

There is a serious situation arising
out of floods throughout the country,
and many Members of this Housc
are concerned with it. If only through
Call-Attention we are going to dis-
cuss it, the matters cannot be brought
before the House properly.

MR. SPEAKER: 1 know, it is very
vast. Now, it is a Calling Attention
SHRI HARIKESH BAHADUR: I
have given notice for a discussion
under rule 193

MR. SPEAKE"™. It can be con-
sidered a! the appropriate stage.
There is n, bar tn it. A maiier con-
cerning public interest is always con
sidered,
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THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): The
rainfa'l during the current monsoon
season upto 22ad July, 1980, has
been normal or has exceeded the nor
mal in many parts of the country.
According to the reports received
from the State Governments, floods
have occurred in the States of
Assam. ...

SHRI CHITTA BASU (Barasa):
The statement has been supplied, but
the gist has not been supplied,



